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CEITRAL AMIMISTRATIVE TRIBUMAL, JAaIFJR BENCH, JATFUR

Ra 21/2003 (OA 393/ 2000) DATE OF OHERs 272242004
1. Jai Singh sen of 3hri Han Singh egxd 32 years, presently

44

54

%

worliing as Helper Khallasi in the Dificz AWM, Signal
Workshop, A jm2r, rzsident of /o Shri Madw Kant Jha,
Quthowse Mo, 255, Oppg Chandra Stores, Ajma2rd

Subhash Chandra son of Late Shri Anar Singh, agdd about
3o yaars, presently working as Helpzr thallasi in the

officz of AWA Signal Workshop, Ajmer, r2sident of C/o
Churni Lal Mali, Balupura Roaﬁ, Ighan:medi, Alme g

Tota Ran Son of Shri Ganga Ran aged asbout 34 vzars,
presantly worlbing as Helper Khallasl in the office of

AWd, S ignal Workshop, Aimzx, rzsidknt of Hous: of Gopalji
Kha{'.z., Gulab Shsh Ka Takiya, Topdara, Ajmery

e Applicants-PBe spoda

VERSUS

Th: Union of Indis through its General Managsr, Westemn
Railway, Churchgate, Mumbaiy

Thz fAssistant Construction Manage r (Signal) ©ffice of
Assistant Construction Managzr, Westem Rallway, Ajm2

Laxmi Marayen, Ticlet 1107 Gn34%, Signal Worlishop, Westzmm
Railway, A jmery

Gul am Mavi, Tickst Wo, 46219, Signal Workshop, Westemn
Railway, Ajmergd

Moti Lal 'H', Tickzt llo, 4491, Signal Worl:shop, Westemn
Railway, Ajmery ]

Rajendrea Kumar, Ticket Hog 64520 Signal Woxkshop, Westamm
Railway, A jmsrd

Harendra Humar, Tickst 1o, 445500, Signal Workshop,
Westzrn Railway, Ajmerg

Bajrang 3ingh, Ticket Mo, 4875, Signal Worlishop, Westom
Railway, Ajmer,

Man Singh, Ticket Noy 4a72(4) Simal Worlishop, Western
Railway, A jmery

Bhik Singh, Tichkat MNoJ 8594, 3ignal Worlishop, Westem
Railway, Ajmery

Paras Ram, TLcket No, 44021, Signal Workshop, Westam
Railway, Ajmery

Ramzsh Kumar, Tickel Wo, 66771, Simal Workshop, Westzm
Railway, Ajmery

Wstezm Railway, Ajmer,:

Dilezp FKumar, Ticket oy 46795, Simmal Workshop, Westem
Railway, Ajmer %{/
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15, Kajor Mal Ticket No, 6430, 3ignal Workshop, Westem
Railway, Ajmel,

16 Fateh Singh, Ticket Noy &35, 3ignal Workshop, Westemn
Railway, Ajmer .

174 Puran Sindgh, Ticlket Moy #4235, Simal Worlshop, Westem
Railway, Ajmer;

18 Kishan Lal Ticliet Mo, 6634, Signal Worlshop, Westem
Railway, Ajmern,

19, 8Bikki Ram Ticket Moy €37, Simnal Workshop, Westem
Railway, A jmer

204 Phool Shenker Mishra, Tickst ilo, 6537, Signal Workshop,
W stem Railway, A jmerg

21} Narendra Sinsha, Ticket Noj 6628, Signal Workshop,
Westem Railway, Ajmery

22 ¢ Chote Lal Ticket Nod @620, Signal Worlishop, Westem
Railway, Ajmery

23  Subhash Chandra Ticlet No? 6430, Signal Workshop,
festem Rallway, A jmers

24 Gheesa, Ticket No. AR904, Signal Mhxk Woriishop, Wstem
Railway, Ajmexy

253  Jagdish Prasad, Tickai NoJ $640, Signal Workshop,
Westapt Railway, A juerd

263 Hem Chand, Ticket NoJ 6431, Signal Workshop, Westam
Railway, Ajmery A
27 Kundan Singh, Ticketi o, 6532, 3ignal Workshop,

Westem Railway, Ajmexy
Wl o Respondentsiy
Mr. N.K, Gautam, Counsel for the applicants

CORMM ¢

Hon'hle Mr,; M,L% Chauhan, Member (Judicial)

Hont'ble Mri AKy Bhandari, Membsr (Adninistrative)

ORXER (ORAL)

The prezent ,—:‘vi}.-ew Application has beaa filed by the
gy e e
private respondents far%»:—v:.ewn.ng thae onlder of t his Tribunal

M/

dated 01,372203 passad iv OA oy 393720003




e Sowe
2, The facts of tha case are th# the oviginal applicants

hav: filed an QA in this Tribunal, Their grisvarce was against
the se2nlority list, Subsacquently, the mespondents had issued
an ananded szniority list, Copy of the saild szzniority list was
brought o reord, In viaw of the subsajuent d2veloment, the
OA was dismissed &3 having becon2 infructumis, Now the priv
respondents have filad this review Application for mviawing

the order dated 01:8:2003, [ L )il

G We are of the view that the pmsent RA is not maintain-
ablz, It is highly misconcdivad, The OA was fil2d by the

oringinal apulicants and the sam? was disniss2d in view of the

1]

subsajuant devzlopaent. In that @4, the issue pertains to th2

=t

seniority lix &nd since the grizvance of the appll-.unua Was

radvessad, the OA was dismissed as having becons . in:
It is not opan for the private rescondents to contend by way
of Reviaw Application that the said decizion datad 3512003
b2 mzvizwed and th: OA b2 heard of merit, Accoplingly this

RA is dJdismissedd
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(AL, ’».H.J/-\l-l) M.L, CF JJJHAN)
MEMBER (A) MEMBER (J)
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